
HIGH COURT OF DELHI: NEW DELHI

:\'t».__Q_,_l_, V gt)-zttt. .t,\/tattt‘ 2n.':.f
Dated. the Sol/Jung 1303-‘

ORDER

llon‘ble the Chief Justice and lion‘ble Judges of this Court have been pleased to
make the following postings/transfers in the Delhi Higher Judicial Service with 01700! TF0!"
01.0720251-

S. Name of the ' i
Ntl. _ Qffieer _

l, Ms. Anju Bajaj Principal District &
From

Chandna Sessions Judge.
North. Rohini

i i Ms. Nisha Saxcna ' Principal Judge.
Family (‘nun tl|Q.\).

‘ _ South-\\'e.~t. l)\\-;ll‘l\£l

360: ~ aasq

To
Principal District &
Scssiniis Judge.
Sntttlt-\\'e~.t_ l)\utrl~:t
l‘rincip;tl District &
§t.‘.\\itt\lh Jtnlge.
\‘ortlt. Roltini

Remarks
Vice Mr. l‘ra\'ce|t
Kumnr

Vice Ms. Anjtt liztjatj
Clttttttitta

BY ORDI-IR OF TIIF. COURT

(Sd.-'—)
(ARl'.\' BIL-\l?.l)VVA.J)

RE(§lS'I'RAR GENERAL

l-Indst.No.____ ___/1)-2/Gaz.lA/IJIIC2025 Dated. the30{ mm! .2025

Copy forwarded for infomtation and necessary action to:~

l. All the Principal District & Sessions Judges. Delhi.
2. The Principal District & Sessions Judge cum Special Judge (PC Act) (CBI). Rouse

Avenue Courts Complex, New Delhi.
3. The Principal Judge, Family Couns (llQs), Dwarlta Courts Complex. l)w:.trka. New

Delhi.

;~|o~u-t-
New Delhi-l IOOOZ.

. The Secretary. Ministry of Finance, Government of India, North Block. New Delhi.

. The Member Secretary. Delhi State Legal Services Authority. RACC. New Delhi.

. The Director (Administration), Delhi Judicial Academy, Dwarka. New Delhi.
The Principal Secretary (Law, Justice & Legislative Affairs), Govt. of N(."l' of Delhi.

8. The Principal Secretary (Home), Govt. of NCT of Delhi, New Delhi-I l0(Jt)2.
9. The Principal Secretary (Power), Govt. of NCT of Delhi, New Delhi-I 10002.
I0. The Secretary (Labour). Govt. ol'NC'I‘ of Delhi. Shamnath Marg. I)elhi-l l0054.
l l.

N.Delhi 3.
12. The Director. Directorate of Prosecution, Tis 1-Iazari, Delhi.
l3. The Director General. Narcotics Control Bureau, \Vesl Block, 1 Wing-5. Sector-()7.

R.K.Puram. N. Delhi-110066.
14. The Commissioner of Police. Police Headquarters, New Delhi.

The Director of Prosecution. CB], Block No.3, ll Floor, CG() Complex. Lodhi Ro;.tt.l.
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15.
I6.
I7.

18.
19.
20.
21.
22.
23.
24.
25.

26.
The llony. Secretary. Delhi Bar Associatiiui. Tis l la/uri (‘uurts. Di:lhi.

29.
30.
31.
32.
33.
34.

Th C ' ' . - - - . . .. . _ .Th§CEl'I'_1l'i‘llSS10I1C1'. DLll'|l Municipal (_orporat|uii. L l\'lL‘ L entre. .\lintu Road. .\Z. Delhi.
Th a'Tpcr5°"- N9“ Delhi Municipal Cemiriittcc. Palika Kendra. .\lc\\ Delhi

e .Dclh?eB'5lF3F-Cum-Secretary to llun hle the Chief .ll|§-11'-SC. Delhi High (‘inn-i_ }\'(~\\.

_l';_:Ll(;;lL1lonPble Judges. Delhi High Court. _f0l'.lI1l'Ort1t£1llt\it til‘ t{un'hlc Judges.
A" RC _ 1:01" to.Re.g|strar General. Delhi litgli Court. New Delhi.
The 10$‘: Kits. Jelhi nigh Court. Nev. ociiii.
Thcl tn cgtstrar (Vtgilanctb l). Delhrlligh Court. Nen Delhi.
_ _ °f'“ R°Bf51l’flI'lVigilance- ll). Delhi High Cotirt. Next Delhi.
_'_h°1°"“ Registrar (Gaz¢lt¢-1B). Delhi High ('t‘ttlI1. xi.-it Delhi.
lhe Pay & Accounts Officer. Tis llazari. Delhi.
lhc 11°10‘ Rcglslfar (IT). DllC. uith request to displti) lltis nrtlcr on the uehsitc of
Delhi lligh Court in accessibility format,
lhc H0")/v 5¢°T°laU'- Dclhi High (‘nun Bar Association. Delhi lliuh Court. New Delhi.

- _l_h° I l°")’- Sccrclafl’. New Delhi Bar Associitlinii. Piiiialii llniise. New Delhi.
lhe llony. Secretary. Shahdara Bar Association. Kiirkiirdiiiiimi t'tiii|-iii, [)¢||1i_
_l he H°"Y- S¢¢1'91al'}'- R0l"1ini Courts Bar .-‘tssnciiitioii. Rnhini_ \'eu Delhi.
H10 H011)’. Secretary. Dwarka Courts Bar .-‘lissocizttiim. l)\\url\;t. l\'e\\ Delhi,
The llony. Secretary; Sakct Courts Bar.-\ssociutini1. Sal-tel. Ne“ Delhi.
Personal file ofthe ofliccr concerned.
(iuard File.

s
. .111-\,l.-it“

llliii Kiimar Ril“-ill)
Joint Registrar ((iii/cttc-IA)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HOS): DELHI,

No.F.5(1)/2025/ P7»/;, '- i », Dated, Delhi the l M Z025

Sub : Posting/Transfer in Delhi Higher Judicial Service.
1/ Copy forwarded for information and necessary action to :~

. The Officer In-charges, Administration l,II,lII, Accounts, General Branch, V ,
Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies, -site
Committee(I-Iindi/English) and Computer Section, Tis Hazari Court, Delhi.

. The Judge In-charge, Mediation Center, Tis I-lazari, Delhi.

. The Chief Metropolitan Magistrate (Central), Tis Hazari Court, Delhi.
The Senior Civil Judge-cum-Rent Controller (Central), Tis l-Iazari Court, Delhi.
The Judge Small Causes Court (Central) , Tis I-Iazari Court, Delhi.

. The Administrative Civil Judge, (Central), Tis Hazari, Court Delhi.

. The Sr. A.O.J / A.O J, Administration-l,I1,lII, Vigilance, Recruitment Cell, Filing Section,
Accounts Branch, Fine & Audit Section, Care-Taking Branch, Computer Branch, Protocol
Branch, LAC Branch, R 8i I Branch, ACR Cell, 'LAYERS' 8: Vulnerable Witness Deposition
Complex(VWDC), Central District, Tis Hazari Court, Delhi.

8. The P.S. to Ld. Pr. District & Sessions Judge(I—lQs), Room No. 302-A, Tis Hazari Court,
Delhi

9. The Reader to Ld. Pr. District 8; Sessions Judge(HQs), Delhi.
10. The PRO, Tis I-Iazari Court, Delhi.
11. The Director of Prosecution, Govt. of NCT of Delhi, Tis I-Iazari Cotuts, Delhi.
12. The Accounts Officer, Accounts Branch, Central District, Tis Hazari Court, Delhi.
13. The Librmian, Telephone Operator 8; Facilitation Center, Tis I-lazari Court, Delhi .
14. The I-lony. Secretary, Delhi Bar Association, THC, Delhi.

\io~5.n,i>.i.eio

\ .’i
(Mukesh’Kumar Gupta)

District Judge (Commercial Court)-O7
Officer In-charge, Judicial Branch (Central)
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